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Alleged Collection of Money Jliegally
by Railway Employee from Unautho-
rised Passengers

3836 SHRI R, N. BARMAN: wWill
the Minister of RAILWAYS be pleas-
ed to state
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(a) whether the officia} figure of
passengurs during Puja Holiday-
showed a decline but in fact more
people travelled out of Howrah sta-
tion because some employees of Rail
ways had minted money thereby dep-
riving Government of 1ts due share of
earnings; and

(b) whether Government are aware
that the “Conductor Guard” on duty
in one II Class 3-tier compartment of
81.UP Howrah to New Delhi (Vest:-
bule) on 17th October, 1974 has col-
lected more than Rs 300/~ from un- .
authorised passengers in front of the
wife of one of the M.P.'s fravelling m |
that compartment?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) (a) The number of
passengers booked from Howrah dur-
ing the Puja season this year was
shightly less than in the Puja season
of 1973 but 1t 1s not a fact that a situa-
tion had prevailed in which Rallway
employees minted money through
ticketless passengers depriving the
Government of its earnings

(b) Enquiries into the whole mat-
ter have been ordered

Ticketless Travelling in Bihar on 10th
and 15th November, 1974

3837 SHRI P A SAMINATHAN
SHRI P M MEHTA
SHR] VIRBHADRA SINGH
SHRI BISWANATH JHUN-
JHUNWALA-

Will the Munister of RAILWAYS
be pleased to state-

(a) whether large number of ticke!-
less travellers were caught by tht
Bihar Sangharsh Samiti on the 10th
November, 1974 on the eve of a CP!
Rally in Patna, if so, the total num-
ber thereof;

(b) whether these ficketless pas
sengers were handed over to the
Railway authorities, if go, what actio”
was taken against them;

(¢) whether the Samiti also srvested .
murh mare numhar of ticketless tre
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vellers on the 15th November, 1974
op the eve of Congress Rally in Paina;

(d) if so, action taken against them
on that day; and

(e) whether all the passengers were
released immediately?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) The Railways do
not have any such information,

(b) Does not arise.

(c) The Railways do not have any
such information.

(d) and (e), Do not arise.

Five Point Plan of Dr. Kissinger on
Reduction in Oil Prices

3838. SHRI RAM SHEKHAR PRA-
SAD SINGH;
SHRI R. V, SWAMINATHAN:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether Dr, Kissinger's 5 point
plan to get oil prices reduced was
dicussed in hig recemt visit to Indias;
and

(b) what steps are being taken to
get the plan approved by the oil pro-
ducing countries?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C. P. MAJHI):
(a) No, Sir.

() Government have no informa-
tion,

Conferenge wity Chief Ministers on
Distribution of Kerosene ang Diesel
in Viliages

3839. SHRI P. M. MEHTA: Wwill the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whether he convened a confe-
tence of Chief Ministers of States to
l“’*w!er the steps to improve the d&is-

nbution of kerosene and diesel in
“lﬂage.

(b) it s0, whep 'Was the muﬂl;
called and the broad outlines of
cisiong arrived;

(c) whether the representative of
the Gujarat State haa pointed out cer-
tain difficultieg in moving the kero-
sene to the villages and grought affecs
ted areas and the Central Goverm~
ment have agreed to help in this re-
gard; and

(d) whether the allocations to these
drought affected States will be impro-
ved with the help of Union Govern=
ment?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C, P. MAJHI):
(a) and (b). Minister of Petroleum
and Chemicals had a meeting with ret
presentatives of some State Govern-
ments including Gujarat, on 18-1%
74, to assess their diesel requirements
particularly for the agricultural pre-
grammes in the coming Rabl sesson.
Steps for improvement of kespmag
oil distribution in rural aress ssere
also discussed.

State Governmenta were requasted
to re-assess their diesel oil require-
ments on a realistic basis and fix res-
sonable normg for consurmghion by &r-
rigation pumps and agricultural ma-
chinery. State Governments were
further requested to ensure w
Lty of diesel oil to agricult "on
priority through quota cards if neces-
sary and to effectively check
tices like hoarding and blsek maxiket-
ing. The State Governments weeps
also requested to set up an effective
system of kerosene ofil distribution
particularly in rural areas. They
were dssured that the Centrsl Gowr
ernment is trying t0 meet the *’.
menta of diesel oil particularly for
the agricultural programmes in full.

(c) and (d), The dieme]l  reguive
memlbrmlnltminmm
brought outinihemceth&





